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Will the Minister of FINANCE be pleased to state: 

(a) Whether the Government intends to provide for  the release of Rs.18,830 crore to Andhra 
Pradesh as revenue deficit compensation; 

(b) If so, the details thereof; 
(c) If not, the reasons therefor; and  
(d) The details of other steps being taken by the Government to financially support the State 

Governments? 
 

ANSWER 

MINISTER OF STATE FOR FINANCE & CORPORATE AFFAIRS 

(SHRI ANURAG SINGH THAKUR) 

 
(a) to (c):  As per the recommendations of the 15th Finance Commission, Government of India has 
released the Revenue Deficit Grant of Rs.5,405.59 crore to the State Government of Andhra 
Pradesh in the current financial year 2020-21(up to February 2021).   

 
(d) The Union Government provides funds/ assistance to the State Governments under Centrally 
Sponsored Schemes (CSS), Central Finance Commission grants and Special Assistance as per the 
guidelines of the respective Schemes within the availability of Gross Budgetary Support with the 
Central Government.  Besides, funds are also released directly to implementing agencies under the 
Central Sector Schemes (CS) for developmental activities in the States.  
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